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Coimbatore, Sept 6:
The Rs 45.11-crore initial
public offering (IPO) of Tiruppur-
based technical and performance
apparel manufacturer Qualiance
International has attracted strong
investor interest, with the SME
issue opening for subscription
isscheduled to close on September
8.

The company has fixed the
IPO price at Rs 228 per equity
share. The issue comprises
fresh equity shares, with the
proceeds primarily earmarked
for capacity expansion through
a new manufacturing facility in
Tiruppur.

As of September 6, the issue
had been subscribed nearly 13

times. The qualified institutional
buyers’ category was subscribed
1.64 times, while the non-
institutional investors’ category
and retail investors’ category
were subscribed 13.72 times and
18.68 times, respectively.

The proposed facility will
be established on 1.41 acres
and will have a built-up area
of approximately 61,420 sq.
ft. The expansion is aimed at
increasing production capacity
and supporting the company’s
growth in the specialised apparel
segment.

Qualiance International traces
its origins to 1994, when it
was established in Mumbai as
Qualiance Exports. It subsequently

expanded its manufacturing
operations to Tiruppur and
established its own manufacturing
facility there in 2017.

The company manufactures
a range of technical and
performance apparel, including
military uniforms, water- and
weather-resistant garments,
protective clothing and
specialised outerwear. Its niche
product portfolio positions it
in a segment where technical
specifications and specialised
manufacturing capabilities are
important competitive factors.

The IPO provides investors
exposure to a specialised apparel
manufacturer seeking to expand
its production base at Tiruppur,

one of India’s major textile and
garment manufacturing centres.
The company’s focus on technical
garments, protective clothing
and institutional requirements
distinguishes it from conventional
apparel manufacturers.

The key investment
consideration for the IPO is
therefore its capacity-expansion
plan, specialised product portfolio
and established customer
relationships, alongside the risks
associated with an SME issue,
including dependence on a
relatively concentrated business
segment and the execution of
the proposed new facility.

World Packaging Day focus
on health, food security

The packaging industry
worldwide will observe the
first-ever World Packaging Day
(WPD) on September 6, with the
World Packaging Organisation
(WPO) designating the date
to highlight the vital role of
packaging in modern society.

In a release, Hyderabad-based
packaging professional and Global
Ambassador of the WPO A.V.PS.
Chakravarthi said the annual
observance coincides with the
anniversary of the organisation’s
foundation and aims to promote
greater public understanding of
the contribution of packaging to
health, food security, economic
development, innovation and
quality of life.

He said packaging had long
served as an essential component
of global supply chains by
protecting food and medicines,
reducing product losses, enabling
safe transportation, facilitating
international trade and ensuring
products reach consumers safely.

WPO President Luciana
Pellegrino has emphasised the
everyday importance of packaging,
noting its role in reducing losses
and waste, supporting sustainable
consumption and providing safe
and convenient access to goods.

Chakravarthi said the inaugural
World Packaging Day campaign
would focus on four key themes
- Packaging for Progress,
Packaging Against Food Waste,
Packaging and Economic Growth,
and Packaging and Sustainability.

Packaging for Progress will
highlight the sector’s contribution
to healthcare, pharmaceutical
safety, product security,
accessibility and quality of life,
while Packaging Against Food
Waste will focus on technologies
that protect food, extend shelf
life and reduce losses across the
supply chain.

Packaging and Economic Growth
will showcase the industry’s role
in manufacturing, e-commerce,
logistics, exports, international
trade and employment. Packaging
and Sustainability will focus
on circular economy principles,
eco-design, recyclability,
lightweighting, mono-material
solutions and sustainable
packaging innovations.

World Packaging Day is
envisaged as a decentralised
global movement, with packaging
associations, manufacturers,
converters, machinery companies,
material innovators, educational
institutions, brands and other

stakeholders encouraged
to organise events under
the common WPD
identity.

Activities could include
technical seminars,
conferences, factory
open days, facility
tours, packaging design
competitions, student
programmes, academic
lectures, innovation
showcases and digital
campaigns.

Chakravarthi said India’s
growing packaging ecosystem had
an opportunity to play a leading
role in the global campaign
by showcasing innovations in
sustainable materials, printing,
converting, machinery, logistics
and product protection.

He said Indian packaging
companies, industry associations,
educational institutions and
professionals could use the
occasion to highlight the
sector’s contribution to business,
exports, food security, healthcare,
employment, sustainability and
consumer welfare.

The global campaign also
encourages organisations to share
their initiatives, innovations,
events, photographs and videos

on social media using the hashtag
**#WorldPackagingDay™**.

The initiative comes amid
growing global discussions on
packaging waste and environmental
impact. While responsible end-
of-life management remains
important, the WPO campaign
seeks to highlight packaging’s
contribution throughout the
product lifecycle, including
preventing food spoilage,
protecting medicines, enabling
e-commerce and facilitating
international trade.

Chakravarthi said World
Packaging Day 2026 represented a
global call to recognise packaging
as an enabler of progress and
promote collaboration towards a
safer, more innovative, inclusive
and sustainable future

Tata Sons chief race narrows down
to 3 candidates

Tata Steel CEO &
MD T.V. Narendran,
Tata Sons Executive
Director & Group CFO
Saurabh Agrawal as well
as NSE CEO Ashish

as

the name being
mentioned the most and

Calcutta.

management from IIM

in the 1990s and later
served as MD and CEO

preparing the exchange
for a potential listing as
well as transforming the
old broker-run BSE into

Chauhan have emerged remains the strongest
as candidates in the internal operating
race to succeed present candidate.

Tata Sons Chairman
N Chandrasekharan,
according to sources.
Other names being
discussed at Bombay
House include Chairman
of Tata Trusts Noel Tata
himself, Tata Sons’ Group
Chief Digital Officer
Aarthi Subramanian; Tata
Motors CEO Shailesh
Chandra and Tata Power
CEO Praveer Sinha.
Narendran has emerged

Narendran has been a
Tata Steel veteran since
1988 and has steered Tata
Steel’s difficult European
operations, spending more
than three decades with
the Tata Group.

Tata Sons Executive
Director & Group CFO
Saurabh Agrawal, whose
name is being mentioned,
is a chemical engineer
from IIT Roorkee
and a postgraduate in

1. | Name of corporate debtor

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
NILA LOGISTICS LLP

Sl. No. PARTICULARS DETAILS

Nila Logistics LLP

2. | Date of incorporation of corporate debtor

June 15", 2017

Identification No. of the corporate debtor

3. | Authority under which corporate debtor is ROC - Chennai
incorporated / registered
4. | Corporate Identity No. / Limited Liability AAJ-7243

Agrawal has been Head
of Strategy at Aditya
Birla Group, Head of
Corporate Finance for
India & South Asia
at Standard Chartered
Bank, as well as Head
of Investment Banking at
DSP Merrill Lynch.

Agrawal joined Tata
Sons in June 2017 under
present Tata Sons Chairman
N Chandrasekaran and
presently looks after major
Tata Group companies
including Tata Steel, Tata
Capital and Tata Digital.

However, it is the
unlikely candidature
of NSE CEO Ashish
Chauhan which has come
as a surprise to corporate
observers.

NSE chief Ashish
Chauhan is known for
his vast experience, was
among the executives who
helped establish the NSE

of the Bombay Stock
Exchange before returning
to NSE as its chief in
2022.

Chauhan is an IIT
Bombay graduate with a
postgraduate management
degree from IIM Calcutta,
who has handled senior
positions at the Mukesh
Ambani-led Reliance
Industries Ltd and IDBI
Bank.

Right now, Chauhan is
in the process of steering
a Rs 30,000-crore initial
public offering (IPO) of
the NSE.

Chauhan’s candidature
could offer the Tata Group
a candidate from outside
the Tata Group along
with his experience in the
financial world, especially
since he understands

a professionally managed
corporate institution.

Yet, Tata Steel CEO
& MD T V Narendran
remains the strongest
internal candidate for
the top job as Tata
Sons Chairman after N
Chandrasekharan steps
down.

Kanohar hopes to garner

Rs.1055 cr via

Kanohar Electricals,
which has more than five
decades of experience in
the electrical equipment
manufacturing industry,
will open its initial
public offering (IPO) on
September 8. The issue
will close on September
10.

The Rs. 1,055.74 crore
IPO has a price band
of Rs. 601 to Rs. 632
per share. The fresh
issue constitutes Rs. 300
crore, while the remaining
portion comprises an offer

Pranav IPO

for sale to existing share
holders.

Of the proceeds from
the fresh issue, Rs.
64.18 crore will be used
for capital expenditure,
including purchase of new
machinery and equipment
at the Gangol facility,
construction of offices,
setting up solar power
plants, and purchase
of electric trucks and
forklifts.

The company was
established in Meerut,
Uttar Pradesh, in 1972.

IPO

set up its Rithani
manufacturing facility in
1983, followed by the
Gangol facility in 1997.
The two facilities have
a combined transformer
manufacturing capacity of
19,200 MVA.

Besides manufacturing
transformers, the
company undertakes
engineering, procurement
and construction (EPC)
projects for substations
and transmission lines.

price band

Rs. 118 to Rs. 124

Pranav Constructions
initial public offering
(IPO) to garner Rs.
351 crore will open on
September 7 with a price
band in the range of
Rs. 118 to Rs. 124
per share. The public
offering will close on
September 9. The issue
comprises a fresh issue of
shares worth Rs. 315.60
crore and an offer for
sale (OFS) of shares
worth Rs. 35.43 crore to
existing shareholders.Of
the proceeds from the
fresh issue, Rs. 145.72
crore will be utilised
towards redevelopment
expenditure, while Rs.
91.5 crore will be used to
repay debt. The remaining
proceeds will be deployed
towards the acquisition
of future redevelopment
projects and for general
corporate purposes.

Pranav Constructions,
established in Mumbai
in 2003, is engaged in
residential redevelopment
projects within the limits
of the Mumbai Municipal
Corporation (MCGM),
with a strong presence in
western Mumbai.

The company
undertakes redevelopment
projects across various
segments, including
the economic and mid-
market segments, as well
as the aspirational, or
higher-income, residential
segment.

As of March 2026, the
company had a portfolio
of 65 redevelopment
projects. Of these,
28 projects had been
completed, 20 were
under construction and 17
were upcoming projects.
The projects have a
total developable area
of around 5.01 million
square feet.

The company’s
established presence in
western Mumbai and
its sizeable pipeline of

redevelopment projects
are expected to support
its growth as demand for

residential redevelopment
continues to expand in
the city.

PUBLIC NOTICE

It is hereby stated to the general
public on behalf of my client M/s.
Srinay Properties Private Limited,
Egmore, that the original Sale
Deeds dated 25.11.1974, registered
as Document No. 3309/1974
executed by Mr. Elumalai & others
and 19.12.1974, registered as
Document No. 3523/1974 executed
by Mr. Perumal Naicker & others
both in favour of one Mr. Sambantha
Varma and both documents
filed at Sub-Registrar Office,
Sriperumpudur in respect of

5. | Address of the registered office and
principal office (if any) of corporate debtor

Registered Address: 5/582/26,
Netaji Nagar, 2nd Street, Thoothukudi, Melur,
Tuticorin-Tamil Nadu, India 628002

6. | Liquidation commencement date of 01.09.2026
corporate debtor
7. | Date of closure of Insolvency Resolution 01.09.2026

Process

8. | Name and registration number of the
insolvency professional acting as liquidator

Name: Sanjay Vijay Jeswani

Registration no.:
IBBI/IPA/-001/IP-P-02891/2024-2025/14432
Address Registered with IBBI: A-403, Atlantis
Building, Hirandani Gardens, Powai, Mumbai -
400076, Mumbai City, Maharashtra, 400076
Registered Email-id:
jeswanisanjay007@gmail.com

Correspondence Address: 410, 4" Floor, Bluerose
Industrial Estate, Near Metro Mall and Tata

9. | Address and e-mail of the liquidator,
as registered with the Board

10. | Address and e-mail to be used for
correspondence with the liquidator
Power Petrol Pump, Western Express Highway,
Borivali East, Mumbai - 400066

Correspondence Email-id: cirp.nila@gmail.com

1 15.09.2026
Notice is hereby given that the National Company Law Tribunal, Chennai-I has ordered the
commencement of liquidation of Nila Logistics LLP on 01.09.2026.

The stakeholders of Nila Logistics LLP are hereby called upon to submit their claims with proof on or
before 15.09.2026 to the liquidator at the address/email mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties

Last date for submission of Claims

Sanjay Vijay Jeswani

(IBBI Reg. No. IBBI/IPA/-001/IP-P-02891/2024-2025/14432)
Liquidator- Nila Logistics LLP

AFA Valid till June 30th, 2027

Registered Email ld- jeswanisanjay007@gmail.com
Project Email Id- cirp.nila@gmail.com

Date :06.09.2026
Place : Mumbai

E-AUCTION NOTICE

E-Auction forms are invited from interested
buyers for disposal, strictly on “As Is Where
Is" basis, Fire/Affected Damaged P&M /
Building of Triitzschler Carding Machine -
803, Cyclone Machine etc: -Approx.
Quantity: -In Lot (18,230 Kg) and MS
Structural Steel Columns / Posts,
Miscellaneous Steel Brackets, Plates,
Bolts, Supports, etc.: -Approx. Quantity: -
In Lot (22,000-26,000 kg) (For further
details, please refer to the participation
form), belonging to M/s. Vidhya Textiles.
Salvage of the above materials can be
inspected at M/s. Vidhya Textiles, No:
549/3C, Valasupalayam to Pongalore
Road, Pongalur, Tirupur Tamil Nadu -
641667, between 06/09/26 to 14/09/26, after
taking prior appointment from Mr. Karthik
Mob No. 9597787063. E-Auction to be held
on 15/09/26. For E-Auction forms, Contact
Mr. Neeraj Sadana at Mob - 8434340000

E-Auction Insights Private
Limited (Auctioneers)
Address:-148, Street #11, Bhakhra Enclave,
Near Gurudwara Sahib Malomajra, Tehsil
and District Patiala, Punjab - 147001.

or for more details email to us :
info@eauctionbharat.com

capital markets, corporate
management, finance and
technology, besides India’s
regulatory and policy
environment.
Additionally, Chauhan
is known to have also
steered the NSE through
a difficult period and

property situated at lllupur Village,
comprised in Survey No.61/4A2
measuring an extent of 9 cents and
27 cents respectively, admeasuring
36 cents, which forms parent
documents of title and which has
been lost/misplaced while on the
way to Registrar office by one
among the owner namely Mr.
Gnanakumar and are not traceable
despite diligent search; and a

certified copy has been obtained
from the concerned Sub-Registrar
Office; after subsequent
conveyance the said property is
presently owned by my client Ms.
Srinay Properties Private Limited,
Egmore and the said documents are
being more than 50 years old which
are parent documents and if any
person who has found or are in
possession of the said original
documents or has any claim, right,
title, interest or objection in respect
of the said property is hereby called
upon to inform the undersigned
within 10 (ten) days from the date of

E - AUCTION NOTICE
(DAMAGED MS ITEMS ONLY FOR - RACKS,
PUFF PANEL SHEETS AND PIPES)
E-Auction forms are invited from interested
buyers for disposal, strictly on “As Is Where Is
Basis", for salvage on Per Kg Basis Damaged
MS items Only for - Racks, Puff panel Sheets
and Pipes of approx. 10 MT belonging to M/s
Parekh Integrated Services Pvt Ltd No-117,
3B,3C,3D, Padhmavathi Garden, Noombal,
Thiruverkadu (PO), Velappanchavadi
Chennai-600077 can inspected between
07/09/26 to 12/09/26, after taking prior|
appointment from Mr. Raju - 9910355611.
E-Auction tobe held on 14/09/26. For E-Auction
forms, Contact Ms. Khushi at Mob:-

9990857386 of publication of this notice, failing
Salvor Settlers Pvt. Ltd. which it shall be presumed that no
(Auctioneers) such claim exists and further

necessary steps will be taken based
on available records; Surya
prakash, Advocate, No.2/183,
Ashokar Street, MANagar, Redhills,

Address:- 203, 2nd Floor, Usha Kiran Building
Azadpur Commercial Complex, Delhi - 110033

or download from website:
www.salvorsettlers.com

The Last date for submitting the E-Auction
form is 14/09/26 before 05:00 PM

Chennai - 600052. Ph.

Last date for submission of E-Auction 9176957116,

form is 14/09/26 before 12:30 PM

PUBLIC NOTICE

Itis hereby stated to the public on behalf
of my client 1) R. Velu, 2) R.
Meganathan, 3) R. Raja, 4) R.
Thiyagarajan, 5) P. Mariammal, 6) N.
Gandhimathi, 7) V. Bharathi, 8) J.
Perumal, 9) J. Balakrishnan, 10) K.
Vijaya, 11) K. Yogitha, 12) K.
Harikrishnan, 13) K. Bakiyalakshmi, 14)
M. Pachai Ammal, 15) R. Chitra, 16) M.
Velu, 17) M. Kuttyammal, 18) R. Anbu
sekaran, 19) K. Mohan and 20) M.
Sarathammal, that the original Sale
Deeds dated 26.10.1970, registered as
Document No. 2990/1970, executed by
Mr. Elumalai Naicker in favour of Mr.
Rajendra Naicker on the file of Sub-
Registrar Office, Sriperumpudur in
respect of property situated at
Senthamangalam Village, comprised in
Survey No.65/6 measuring an extent of
15 cents respectively, which forms
parent documents of title and which has
been lost/misplaced while on the way to
sunguvarchatram Bus Stand,
Kanchipuram district, by one among the
owner namely Mr. R. Velu S/o Rajendra
Naicker and are not traceable despite
diligent search; and a certified copy has
been obtained from the concerned Sub-
Registrar Office; the said documents
are being more than 50 years old which
are parent documents and if any person
who has found or are in possession of
the said original documents or has any
claim, right, title, interest or objection in
respect of the said property is hereby
called upon to inform the undersigned
within 10 (ten) days from the date of
publication of this notice, failing which it
shall be presumed that no such claim
exists and further necessary steps will
be taken based on available records.

With regards

Surya Prakash, Advocate

No.2/183, Ashokar Street, M.A. Nagar,
Redhills, Chennai - 600052.

Ph. No.9176957116.

Date: 06.09.2026.

Place: Chennai

KOTAK MAHINDRA BANK LIMITED |ty

Registered Office: 27BKC, C-27, G-Block, Bandra Kurla Complex, Bandra ( E ), Mumbai 400051
Branch Office: 7th Floor, Plot No. 7, Sector-125, Noida, Uttar Pradesh — 201313

Whereas, the Authorized Officer of Kotak Mahindra Bank Ltd. issued a demand notice
under Section 13(2) of the SARFAESI Act, 2002 calling upon the borrower(s) to repay the
dues within 60 days and whereas the borrower(s) having failed to repay the said amount
within the stipulated period, Notice is hereby given that the undersigned has taken
possession of the secured asset under Section 13(4) of the Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on the respective date(s) mentioned below.
The borrower(s) and the public are cautioned not to deal with the below mentioned
property(s), as it is under the Bank's charge for recovery of dues along with interest, costs
and charges. The borrower(s) may redeem the secured asset under Section 13(8) of the
Actbefore its sale by paying the full outstanding dues.

S. [Borrower(s)/Loan Alc No 1. Date of Possession 2. Type of Possession|
No. 3. Demand Notice Date 4. Amount Due In Rs.
1. |1. Mrs. Eswari G (As Wife and Legal Heir of {1.01.09.2026 2. Symbolic Possession
Borrower Mr. Govindarajan D) 2. Mr. Vignesh | 3. 14.05.2026 4. Rs.41,28,147/- due
As Son and Legal Heir of Borrower Mr. as of 11.05.2026 with applicable
ovindarajan D) 3. Mr. Rishi G (As Son interest from 12.05.2026 along with
and Legal Heir of Borrower Mr. Govindarajan | €0st and charges until payment in full.
D) 4. Mrs. Priya S (Co-Borrower) W/o
Mr. Srinivasa
| |Loan Account Number: 17000000933
Mortgaged Property Description : All that piece and parcel of land and building bearing
Door No. 309/45 as per property tax receipt Door No. 45-C, Village Street, Sathangadu,
Chennai-600019, land measuring an extent of 1500 Sq. Ft., comprised in Grama Natham
R.SNo. 202/1 Part, 202/2 and 202/3, Manavairai Thoraya Patta No. 2372 and Town Survey
Field Register Extract RPT No. 2007/2012, as per Patta New T.S No. 24, Block No. 20,
Ward-F, situated at Sathangadu Village, Thiruvottiyur Taluk, Thiruvallur District, being
bounded on the: North By: Plot No. 2, South By: Property belongs to Mr. Govinda Reddy
and Mr. Masilarani Reddy, East BE: Village Street, West By: Plot No. 3, Admeasuri?\?: East
to West on the Northern Side: 25 Feet East to West on the Southern Side: 25 Feet North to
South on the Eastern Side: 60 Feet North to South on the Western Side: 60 Feet. Name of
the Mortgagor: Mr. Govindarajan D (since deceased).

2. |1. Mrs. Valarmathi N W/O N Valarmathi 1.02.09.2026 2. Symbolic Possession
2. N Valarmathi 3.26.09.2025 4. Rs. 40,32,626.21/-

Loan A t Number: 03200000981 due as of 24.09.2025 with applicable
oan Account fumber interest from 25.09.2025 anFr)% with
cost and charges until payment in full.

Mortgaged Property Description : 1.All that piece and parcel of the property, comprised
in lyan Punja, Survey No. 65/3 measuring 0.21 cents of land, Survey No. 65/8C measuring
0.21 cents of land, Survey No. 65/10B measuring 0.26 cents of land, Survey No. 65/11
measuring 0.27 cents of land, S. No. 65/12Ameasuring 0.24% cents of land, S. No. 65/14B
measuring 0.14 cents of land, Survey No. 65/15 measuring 0.12 cents of land, Survey No.
65/16 measuring 0.33 cents of land, totally measuring 1.78% cents of land situated at
Veerasolapuram West Village, within the Registration District of Kallakurichi and Sub
Registration District of Thiyagaduragam and bounded on the East by Thangadurai and
Ayyakannu's Land, West by Ayampillai's Land, South by Ayyakannu, Pachiyammal's Land,
North by Angamuthu's Land, which is more fully described in the Sale Deed No. 589/2004
dated 65/14B. 2.All that piece and parcel of the property, comprised in lyan Punja, (Patta
No. 927,339), S. No. 64/1 measuring 0.22.5 Ars or 0.56 cents of the Northern side, 0.05 1/6
cent of land, S. No. 105/7, 0.16.5 Ars or 0.41 cents Northern side 0.03% cents of land, S.
No. 105/6 Ars 0.05.0 or 0.12 cents Northern side 0.02 1/8 cents of land, S. No. 105/4 Ars
0.13.0 0r 0.32 cents Northern side 0.03 cents of land, totally measuring 013 % cents of land
situated at Veerasolapuram West Village, within the Registration District of Kallakurichi and
Sub Registration District of Thiyagaduram-606206, and bounded on the West by Vee
Palayam Road, East by Valarmathiyammal's Land, South by Pachiyammal's Land, North
by remaining land of vendor, which is more fully described in the Sale Deed No. 76/2005.
Name of the Mortgagor: Dr. N Valarmathi.

3. |1. S Agnes Surendar 1.02.09.2026 2. Symbolic Possession

2. S Pradeep 3.26.09.2025 4. Rs. 39,00,975.93/-

Loan A N 1 04 4 due as of 24.09.2025 with applicable
oan Account Number: 04900000343 interest from 25.09.2025 anFr)% with
cost and charges until payment in full.

Mortgaged Property Description : All that piece and parcel of property bearing Door No.
10, T.S. No. 853, Block No. 13 and Ward No. 2, measuring to the extent of 1593 Sq. feetin
the Western side of the larger extent of 3602 Sq. feet situated at Periyavaniya Theru,
Chidambaram Municipal Limit, Chidambaram Town and Sub R.D. and R.D., Tamil Nadu -
608001. The boundaries are as follows: East: Street South: House of Abdul Parishkhan
Saib North: House of Ali Hussain Saib West: Vacant site of Sarojiniammal. Name of the
Mortgagor: Mrs. Agnes Surendar.

4. |1. Mr. Baskar R S/o Mr. Rajagopal

2. Palaniammal G. W/o Mr. Bhaskar R
Loan Account Number: 04900002605

1.02.09.2026 2. Symbolic Possession
3.24.03.2026 4. Rs.691608.93/- due
as of 23.03.2026 with agphcable )
interest from 24.03.2026 along with
cost and charges until payment in full

Mortgaged Property Description : All That Piece And Parcel Of Property Cuddalore
District, Chidambaram RD. Parangipettai Sub. Manjakuzhi Panchayat, Manjakuzhi
Village,Reserve No.305/4, 0.0100 Sq.Mtr. 0.02 1/2 Cents Per Sq. Mt.Which Is 1090 Sq. Mt.
101.26 Sq.Mt. Including 187 Sq.Ft. Of Rec Brick House Built On Stone Slab, Garden,
Electricity Connections, Meter Service Sc No.106, Including Its Deposit . Boundaries : East
By : Govindsamy Plot, West By : Saminathan Plot, South By : Street, North By :
Ramachandran Plot. Name of the Mortgagor: Mr. Baskar R.

5. |1. Smt. Chitra AW/O C Anbazhagan 1. 02.09.2026 2. Symbolic Possession
2. Mr. C Anbazhagan S/O Chinnakannu 3.04.02.2026 4. Rs. 531419.51/- due

Loan A N 1 04 2 as of 04.02.2026 with applicable
oan Account Number: 04900000523 interest from 05.02.2025palong with
cost and charges until payment in full.

Mortgaged Property Description : All that piece and parcel of property in Virudhanchalan
R.D. Thirumuttam Sub-R.D., Vadakkupalayam Village, Marammad Koil Street, Dry Land,
Survey No. 179/14, New R.S. No.17/14B, 179/14C, 2616 Sq. Ft. out of 9 Cents.
Boundaries: North of- Road, East of- Samidurai Manai, South of- Sivan Teacher Land,
West of- Solvaraj Manai Name of the Mortgagor: Mr. C Anbazhagan.

6. |1. Mr. Gunasekaran K, S/O Mr. R K Kannan | 1. 02.09.2026 2. Symbolic Possession
2. Mrs. Sudha G, W/O Mr. Gunasekaran  |3.01.12.2025 4. Rs. 2249939.37/- due

Loan A t Number: 04900003579 as of 20.11.2025 with applicable
oan Account Rumoer interest from 21.11.2(_)ngalong with
cost and charges until payment in full.

Mortgaged Property Description : All that piece and parcel of Plot No. 84, Anugraha

Street, R.S.No. 183/1, Virattikupam Village, Koliyanur Panchayat Union, Villupuram

District, Tamil Nadu - 605602.Name of the Mortgagor: Mrs. G Sudha.

7. |1. Sivakumar M 1.02.09.2026 2. Symbolic Possession
2.S.Radha 3.26.09.2025 4. Rs.426141.18/- due

Loan A t Number: 03200000969 as of 24.09.2025 with applicable
oan Account Rumoer interest from 25.09.202gpalong with
cost and charges until payment in full.

Mortgaged Property Description : All that piece and parcel of property bearing New
Survey No. 395/29, Old Survey No. 292/21a, Rishivandhiyam, Sanakarapuram Taluk,
Villupuram, Tamil Nadu - 606401. Boundaries: On the Northern side of road; On the
Souther side of Kannan house; On the Eastern side of Muthaiyan house; On the Western
side of Rajendran property. Name of the Mortgagor: Mr. Sivakumar.

8.

1. M/s Teeka Traders Through its Proprietor
Mr. Karthik R 2. Mrs. Medave R as wife and
legal heir of co-borrower Mr. Rajendran M
(since deceased) 3. Mr. Karthik R as son
and legal heir of co-borrower Mr. Rajendran

1. 04.09.2026 2. Symbolic Possession
3.06.09.2024 4. Rs. 536335.49/- due
as of 06.09.2024 with applicable
interest from 07.09.2024 along with
cost and charges until payment in full.

M (since deceased) 4. Mr. Vijay R as son
and legal heir of co-borrower Mr. Rajendran
M (since deceased)

Loan Account Number: 462BLS81612156

Mortgaged Property Description : All that piece and parcel of property situated at Vellore
District, Arakkonam Registration District, Walajapet Taluk, Walaja Sub Registrar Office,
S.No0.452/1H, Plot No.10 in Ananthalai Village, measuring East West: 30 ft., North South:
40 ft., Total extent of 1200 sq. ft. Boundaries: East: Public Road, West: Plot No.11, 9, South:
Public Road, North: S.No.452/1H. Name of the Mortgagor: Mrs. Medave R.

9. |1. Mr. Poovannan B S/O Balakrishnan 1. 04.09.2026 2. Symbolic Possession
2. Mrs. Kalaiselvi S W/O Balakrishnan 3.29.10.2025 4. Rs. 10,77,931.95/-
Loan Account Number: 12800001164 due as of 31.08.2026 with applicable
interest from 01.09.2026 along with
cost and charges until payment in full.
Mortgaged Property Description : Item I All that piece and parcel of the vacant plot
bearing No. 63, measuring an extent of 1500 sq. ft., comprised in Survey No. 1071/1
forming part of the layout namely, "RPD Village" as approved by Director of Town and
Country PIanning vide DTCP Approval No. 21/2014, situated at presently No. 131
Vladakkupattu "B" Village, (erstwhile Vadakkuppattu ViIIage% Sriperambur Taluk and
Kanchipuram District. Bounded on the North by: 30" wide road (2nd Main Road), South by:
Plot No. 38, East by: Plot No. 62 and West by: Plot No. 64, measuring on the North by: 30
feet, South by: 30 feet, East by: 50 feet and West by: 50 feet in all measuring an extent of
1500 sq. feet.Item II: All that piece and parcel of the vacant plot bearing No. 64, measuring
an extent of 1487 sq. ft., comprised in Survey No. 1071/1 forming part of the layout namely,
"RPD Village" as approved by Director of Town and Country Planning vide DTCP Approval
No. 21/2014, situated at presently No. 131 Vadakkuppattu "B" Village, (erstwhile
Vadakkuppattu Village) Sriperambur Taluk and Kanchipuram District. Bounded on the
North by: 30" wide road (2nd Main Road), South by: Plot No. 37, East by: Plot No. 63 and
Westby: 30" wide Road (2nd Cross Road), measuring on the North by: 30 feet, South by: 30
feet, East by: 50 feet and West by: 50 feet in all measuring an extent of 1500 sq.
feet. Admeasuring an extent of 2987 sq. ft. (Item | & II) within the Sub-Registration District of
Walajabad in the Registration District of Kanchipuram. Name of the Mortgagor: Mrs.
Kalaiselvi S.

Date: 06.09.2026 For Kotak Mahindra Bank Limited
Place: Tamil Nadu Authorized Officer

For any query please Contact Mr. V Vidya Pandey / Mr. Arvindkumar Tiwary
Mob.: +917989862338 / +919810698044




